COURT-|

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(Appellate Jurisdiction)

APPEAL No. 333 OF 2017

Dated : 28" March, 2019

Present: Hon’ble Mrs. Justice Manjula Chellur, Chairperson
Hon’ble Mr. S.D. Dubey, Technical Member

In the matter of:

Essar Power Gujarat Ltd. Appellant(s)
Vs.

CERC & Anr. Respondent(s)

Counsel for the Appellant(s) . Mr. Anand Kr. Shrivastava

Ms. Gayatri Aryana

Counsel for the Respondent(s) . Mr. Anand K. Ganesan
Ms. Swapna Seshadri for R.2

ORDER

Finally, three weeks’ time, i.e on or before 22.04.2019 is granted to learned

counsel for the Appellant to file rejoinder with advance copy to the other side.

List the matter on 20.05.2019.

(S.D. Dubey) (Justice Manjula Chellur)

Technical Member Chairperson
Js/kt



